(Under Regulation 36A (D) ofthe In

FORM

G
lNVlTATlON FOT

REXPRESSION OF

. INTEREST FOR M/s OVRVIEW
JCIINOLOGIF,S PRIVATE LIMITED

Earlier OPER/\TING IN

4073, : [SOLAR ENERGY SECTOR
3, JOY APART MENTS, DWARKA, SECTOR-2, Nlﬁﬁ

DELHI-110075
solvency and B

, Resolution
Process for Corporate P

2016)

RELEVANT

Name of the corporate debtor along with
PAN/CIN/LLP No.

ankruptey Board of India (Insolvency

€rsons) Regulations.

Ovrview Technologies Private
Limited

CIN: U74999DL2016PTC300028

(i
|
(Hereinafter referred to as ‘CD’) }
|

2. | Address of the registered office 4073, Joy  Apartments,
Dwarka, Sector-2, New |
3. | URL of website No information by Suspended |
Management ;(
4. | Details of place where majority of fixed No Information by Suspended \
assets are located anagement \
S. Installed capacity of main products/ services | No Information by the Suspended \
Management \
. . _ _ \
6. Quantity and value of main No Information by the Suspended |
products/services sold in last financial year Management \
7. | Number of employees/ workmen No Information by the Suspended ]
Management
8. | Further details 7inc1uding last available | Details can be obtained by sending
financial statements (with schedules) of two | email to:
years, lists of creditors, relevant dates for | cirp.otpl22@outlook.com
subsequent events of the process are | csprassan@gmail.com
9. | Eligibility for resolution applicants under Details can be obtained by sending
section email to:
25(2)(h) of the Code is available at: cirp.otpl22@outlook.com
csprassan(@gmail.com
_ ' _ :
10. | Last date for receipt of expression of interest| Tuesday, October 10, 2023
11. | Date of issue of provisional list of Friday, October 20, 2023
i i icants
prospective resolution applican . 5 3000
12. | Last date for submission of Wednessday,October 25, 2023
objections to provisional list : GTRE
13 | Date of issue of final list of prospective Saturday,November 4,2023
resolution applicants November 9.2023
X ay, November 9,2023
14 | Date of issue of information memorandum, Thursday
evaluation matrix and request for resolution

C} Scanned with OKEN Scanner



I d a S

Saturday,Decembcr9,2023

16. | Process email id to submit EQ]

gj_rp.otplIZZ(a}outlook.com
ESprassan(@gmail.com

Bossone Girks |

Prassan Navin Kumar Sinha |

Resolution Professional |

Ovrview Technologies Private Limited i
Communication Address of Resolution Professional |
F-242B, 3RP Floor,Near Mangal Bazar, Laxmi ‘
Nagar,New Delhi -110092 |

Email: cirp.otpl22@outlook.com |
csprassan(@gmail.com |

contact ;8447138975 |

Date:25/09/2023
Place: Delhi
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MONDAY, SEPTEMBER 25, 2023

Borrower(s) / Guarantor(s)

Office at Plot No. 98, Udyog Vihar, Phase-IV, Gurgaon-122015 (Haryana)

—Demand-Notice——
Date and Amount

44-Deae-2020 A

1. M/S S R Enterprises
2. Mr.Jugesh Bhasin
3. Mrs.Saumya Bhasin

4. Mr.Varun Bhasin Only)
(Prospect No —BidHnerease-Amotnt—
849699) Rs. 2,00,000/-

DCC-ZUZY

Rs. 2,19,40,179/- (Two
Crore Nineteen Lakh Forty
Thousand One Hundred
Seventy Nine Rupees

(Rupees Two Lakh Only)

Date of Inspection of property
03-Nov-2023 1100 hrs -1400 hrs.

and pay through link available for the property/ Secured Asset only.

Note: Payment link for each property/ Secured Asset is different. Ensure you are using link of the property/ Secured Asset you intend to
buy vide public auction.
For balance payment, upon successful bid, has to pay through RTGS/NEFT. The accounts details are as follows: a) Name of the Account:-
IIFL Home Finance Ltd., b) Name of the Bank:- Standard Chartered Bank, c) Account No:-9902879xxxxx followed by Prospect Number, d)]
IFSC Code:-SCBL0036001, e) Bank Address: Standard Chartered Bank, 90 M.G. Road, Fort, Mumbai-400001.

measuring 4445 sq.feet, Kakadeo M
Block Kanpur Nagar , Kanpur, Uttar
Pradesh-208019.

property/ Secured Asset

Possession
bearing House No-117/M/37, area ad >-Sep-2023 Rs.2,48,98,000/- (Rupees
g % a5 o » 8128 Ao Outstanding as ingas | Two Crore Forty Eight Lakh

06-Nov-2023 till 5 pm.

and Branch Office at "306,3rd Floor,Sai Square,Bhargava Estate, Civil
Lines, Kanpur-208001" under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002(hereinafter
"Act"). Whereas the Auhorized Officer ("AQ") of IIFL-HFL had taken the possession of the following property/ies pursuant to the notice issued U/S 13(2)
of the Act in the following loan accounts/prospect nos. with a right to sell the same on "AS IS WHERE IS, AS IS WHAT IS and WITHOUT RECOURSE
BASIS' for realization of lIFL-HFL's dues, The Sale will be done by the undersigned through e-auction platform provided at the website: www.iiflone-
home.com

4 £ Q | H
Balc Ol IyimnouIliv

On Date 01-Sep-2023
Rs. 2,07,38,601/-
(Rupees Two Crore
Seven Lakh Thirty Eight

Thousand Six Hundred | Eighty Nine Thousand Eight
One Only) Hundred Only)
EMDLast Date™ Date/ Time of E-Auction

Reserve Price

Ninety Eight Thousand Only)

(EMD) Rs. 24,89,800/-
(Rupees Twenty Four Lakh

09-Nov-2023 1100 hrs-1300 hrs.

1

1.

L

9.

TERMS AND CONDITIONS-

For participating in e-auction, Intending bidders required-to-register-their-details-with-the Service Provider https://lwww.iiflonehome.com/, well in
advance and has to create the login account, login ID and password. Intending bidders have to submit / send their "Tender FORM" along with the
payment details towards EMD, copy of the KYC and PAN card at the above mentioned Branch Office.

The bidders shall improve their offer in multiple of amount mentioned under the column "Bid Increase Amount". In case bid is placed in the last 5
minutes of the closing time of the auction, the closing time will automatically get extended for 5 minutes.

The successful bidder should deposit 25% of the bid amount (after adjusting EMD) within 24 hours of the acceptance of bid price by the AO and the balance 75%
of the bid amount within 15 days from the date of confirmation of sale by the secured creditor. All deposit and payment shall be in the prescribed mode of payment,
The purchaser has to bear the cess, applicable stamp duty, fees, and any other statutory dues or other dues like municipal tax, electricity charges,
land and all other incidental costs, charges including all taxes and rates outgoings relating to the property.

Bidders are advised to go through the website https://www.iiflonehome.com/ and https://www.iifl.com/home-loans/properties-for-auction for detailed
terms and conditions of auction sale & auction application form before submitting their Bids for taking part in the e-auction sale proceedings.

For details, help procedure and online training on e-auction prospective bidders may contact the service provider E mail ID:-

auction.hl@iifl.com, Support Helpline Numbers:@7291981124/25/26.

For any query related to Property details, Inspection of Property and Online bid etc. call IIFL HFL toll free no. 1800 2672 499 from 09:30}

hrs to 18:00 hrs between Monday to Friday or write to email:- auction.hi@iifl.com

Notice is hereby given to above said borrowers to collect the household articles, which were lying in the secured asset at the time of taking phys-

ical possession within 7 days, otherwise IIFL-HFL shall not be responsible for any loss of property under the circumstances.

Further the notice is hereby given to the Borrower/s, that in case they fail to collect the above said articles same shall be sold in accordance with Law.

0. In case of default in payment at any stage by the successful bidder / auction purchaser within the above stipulated time, the sale will be cancelled
and the amount already paid will be forfeited (including EMD) and the property will be again put to sale.

11. AO reserves the rights to postpone/cancel or vary the terms and condition of tender/auction without assigning any reason thereof. In case of any

dispute in tender/Auction, the decision of AO of IIFL-HFL will be final.

P.Y.Y.-Y.1

STATUTARY 30 DAYS SALE NOTICE UNDER RULE 8 (6) OF THE SARFAESI ACT, 2002
The Borrower are hereby notified to pay the sum as mentioned above along with upto dated interest and ancillary expenses before the date off
Tender/Auction, failing which the property will be auctioned/sold and balance dues if any will be recovered with interest and cost.

; T25-3ep-2025

QrH—At} =
QU= AULNOri y

HEOUISING FirAMNCE

IS,

HINDUJA HOUSING FINANCE LIMITED

2nd Floor, D-53/103, D-4, Asha Kunj, Mahmoorganj Road, Sigra, Varanasi-221010

NOTICE UNDER SECTION 13(2) OF THE SECURITIZATION AND RECONSTRUCTION OF
FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT, 2002 (SARFAESI ACT)
In respect of loans availed by bedow mentioned borrowers ! guarantors through HINDUJA HOUSING FINANCE LIMITED, which have
become NPA with below mentioned balance outstanding on dates mentioned below. We have already ssued detailed Demand Notice
dated as menfionad below Under Sec. 1312) of Securilization and Reconstruction of Financial Assets and Enforcement of Security

Inferest Act 2002 by Registered Post | Speed Post | Courier with acknowledge due to you which has been reterned undelivered |
acknowledgment not received. We have indicated our intantion of taking possession of securilies owned on ane of you as per Sec. 13(4)
of the Actin case of your facilure to pay the amount menbioned below within 60 days. In the event of your not discharging lability as setout
herein above the Bank | Secured Creditor may exercisa any of the right conferred vide section 13(4) of SARFAES! Act and while
publishing the possession notice | auction natice, electronically or atherwise, as required under the SARFAESI Act, the Bank / Securad

Creditor may also publish your photograph. Details are hereunder-

8. Mame of Borrowers! Co-Borrowers/ Demand Notice Date Details of Secured

No. Guarantors & Date of NPA Amount Outstanding Assets
1 | Mr. Narendra Kumar Singh & Mrs. Renu Singh, | Demand Notice Dated | SM. PLOT NO. 189, 1435 142, Measuring
both at: 1% Jamudi Khajuraul, Behind Janhavi 26-07-2023 1360sq.ft. 126,39 sqmitrs, Situated at
ggglﬁ:uman Mirazapur, Miar Pradash, India- Amount Outstanding Mauza - Hamduupun_ Pargana Ehl-._upur,
- Ward-sammath, Tahsil - Sadar, Dist -
T1047484)- Varanasi, UP, Bounded as: East- Kachcha

Alg No. UPJENPVRESVAQDOO00223 as on 19-07-203 i) '

as a NPA on 30-06-2023

Laan Accounts have been classified

+ interest + Legal Charges

Rasta 9 Feet Wide, West - Part of Sm Plot
Mumber 189,1435%142, Morth - Land of Smt
Chandra Kala, South - Land of Kisan Palel &
Bandook Pate.

2 | Mr. Prem Pathak & Mrs. Aratl Pathak, both at:

Varanasi UP India-221208

Kararmua Varanasi, Mear SBI Bank, Sermiurban,

as a NPA on 30-06-2023

Al No. UPITKNPIVRSUADOOO0063E
Loan Accounts have been classified

Demand Motice Dated
26-07-2023
Amount Outstanding
7 10,98,317)-
as on 19-07-2023
+ interest + Legal Charges

MAUZA-Karemaua, Pargana-Kolasla,
The-Pindra, District Varanasi, Aewa
measuring 313.98 sgumir. Khata Mo
00287, Arazi No. MI-456, Sub-Registry +
District Varanasi, area admeasuring
31598 sq.ft, Bounded as: Morth - L0 of
Cwnes, South - LMD Owmer, East - L0
Orwmes, Weest - 150, wide Katlcha Rasta

3 [Mrs. Priyanka Singh & Mr. Chandan Kumar

Singh, beoth at: Chheradih, Mear Kiran Petrol
Purnp, Semiurban, Balka, UR, India-277208

as a NPA on 30-D6-2023

Alc No. UP/JKNP/VRSIADO0000611 &
CO/CPCICPOF ADDOOOT433
Loan Accounts have been classified

Demand Motice Dated
200072023

Amount Dutstanding
710,21,613
as on 19-07-2023
+ interest + Legal Charges

MAUZA-Shivdaspur, Paragana-Dehat
Amanat, The & Dist-Varanasi, area
measuring 385 sq.ft, Khata No. 5.M Plot
No. MI 54, Sub-Ragistry + District
Varanasi, area admeasuring 383 sq.ft,
Bounded as: Morth - House of Bakeshwar,
South - Tempal East - Plot of Seema Singh,
WEST - Interlocking Road 12 Wide

The abowe mentioned Bormowers | Guaranbors are advised {1) To collect the onginal nofice from the undersigned for more and complete
details and (2) To pay the balance outsianding amount interest and costs ele. within 60 days from the date of nolice referred 1o abaove 1o

avoid further action under the SARFAES] Act.

Dated : 23-03-2023, Place ; Varanasi

Authorised Officer, HINDUJA HOUSING FINANCE LIMITED

W

HIMDULA
HFOUISING FIMNOARCE

Creditor may also publish your photograph. Details are hareunder:-

HINDUJA HOUSING FINANCE LIMITED

124/0/64, Near Popular Dharam Kanta, Govind Nagar, Kanpur-208006

NOTICE UNDER SECTION 13(2) OF THE SECURITIZATION AND RECONSTRUCTION OF
FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT, 2002 (SARFAESI ACT)

In respect of loans availed by below mentioned borrowers [ guarantors through HINDUJA HOUSING FINANCE LIMITED, which hawe
become NP with below meniioned balance outstanding on dates mentioned below. We have already issued defailed Demand Notice
dated as mentioned below Under Sec, 13(2) of Securilization and Reconstruction of Financial Assets and Enforcament of Secunty
Interest Act 2002 by Registered Post / Speed Post | Courier with acknowledge due fo you which has been returned undelivered |
acknowladgment nol received, We have indicated our intantion of taking possession of sacurites owned on one of you as per Sac, 13{4)
of the Act in case of your facilure fo pay the amount mentioned below within 80 days. In the event of your not discharging liability as set out
herain above the Bank [ Secured Creditor may exarcise any of the right confarred vide sacbon 13{4) of SARFAESI Act and whie
publishing the possession notice | auchon notice, electronically or othenwiss, as required under the SARFAESI Act, the Bank / Secursd

Sr. Name of Borrowers! Co-Borrowers! Demand Notice Date Details of Secured
No. Guarantors & Date of NPA Amount Ouistanding Assets
1 | Mr. Sunita Dixit Wio Satyendra Dixit & Mr. | Demand Notice Daled | Property i.e. Mauza = Plot No. RATSN113 -
Satyendra Dixit, both at: E-317, Block EWS 25 (08,2023 E-317, Block EWS, Scheme - Shatabdi
Yojna, Shatabdi Nagar, Ratanpur Vistar Part-1, : Nagar (Ratanpur Extension Part-1),
Pankabahadur Nagar, Kanpur Magar, Uttar Amount Quitstanding Kanpur Area admeasuring 30 sq. Meters,
Pradesh 208020 ﬂalzﬁzﬂ&g"gi;g Bounded as: Easi-0 meters wide road,
Ak on &2, West-Flot No. 305, Maorth - Flot No. E-318,
A6 ek, I EINE RN TR + interest + Legal Charges | South -Plot No. C-36 and C-35

as a NPA on 30-07-2023

Loan Accounts have been classified

2 | Mirs. Laki Mishra Wio Anil Mishra & Mr. Anil

Fanpur, itarPradesh, India - 209801

Mishra, both at: College Road Saraswati Vidhya
Mandir Wali Gali ME, 7 & B, Magar, Unnac, Urban,

as a NPA on J0-07-2023

Ale No. UPIENPIKANPIADDDOO043T
Loan Accounts have been classified

Demand Molice Daled
25-08-2023

Amount Outstanding

T 8,11,242-
as on 22-08-2023
+ interast + Lagal Charges

Property i.e. Mauza - Village Unnao Ander
Nagapalika, Tehsil & District Unnao Plot
No. Plot situated on arasi no. 4571 Min
Address - Village Unnao Ander
Nagapalika, mohalla Gandi Magar, Tehsil
& District Unnao Area - 97.02 Sq.Mir.,
Bounded as: East-- House of Baldey Prasad
Wast-House of Om Prakash Morth —10 feet
wide rasta South -Flotof Smi Renu Mishra

——PUBHENOTIEE—————
Noticeisherebygiven that Share
Certificate No. 18498 & 36990 for 200
Equity Shares of Rs. 10/- (Rupees ten only)
each bearing Distinctive N0.1847901 to
1848000 & 3697101 to 3697200 of
Eicher Motors Limited, having its regis-
tered office at 3rd Floor, Select City Walk,
A-3 District City Centre, Saket New Delhi
110017 registered in the name of
DHANVANTI B MELWANI, BHAGWANDAS
N MELWANI have been lost. YESHPAL
B. MELWANI have applied to the company
for issue duplicate certificate. Any person
who has any claim in respect of the said
shares certificate should lodge such claim
with the company within 15 days of the
publication of this notice.
YESHPAL B. MELWANI
Place : Delhi Date : 25.09.2023

GENERAL NOTICE
[Pursuant to rule 17(4) of the Limited
Liakility Partnership Rulas, 2009]
Advertisernent o be published in the
newspaper for ehange of registered office
af the LLP from one state (o another
Before the Central Governmeant
Registrar of LLP (MCT of Delhi),
dth Floor, IFC] Tower, Nehru Place,
Hew Delhi-110844
In the mather of the Limitad Liability Parinarship
Act, 2008, read with Rube 17 (4) of the Limibéd
Liahitty Parinership Riudes, 2009
AMD
In tha mather of Homage Advisess LLP {LLPIN:
AAM-JE53) having its regislenad office a8 807,
Mew Delhi House, Barakhamba Road,
Connaught Place, Mew Delhi-110001 {"LLP"),

Petitionar
Motce is hereby grven (o the General Public that
the LLP praposes o make aaplicatan 1o the
Lantral Governmenl unger Rule 17 of e Lirmiled
Liability Partnership Bules, 2009 Seaking
conhrmation of allesabion of e LLF Agreement
of thee LLP in Berms of the consent provided by
it paringrs of LLP to enable the LLP o changs
ils regishared afhos from e "NCT of Delh® ko the
"Gtabe of Haryana®,
Any person whase interest is Baly o be affected
by the proposed change of the registered affica
of the LLP may defver ar cause to be debvered
or send by registered post of hisfher objection
supperied by @n affidavil stabng the nature of
hig/her imerest and the grounds of appositien
the Registras of LLPs (ST of Delhl) and &30 a
copy bo the applicant LLP & ks registered alfics
al the address menkaned above, within 3
(Tweniy-Ong] days from the date of publication
of 1his nofce
For and on behalf of
Hemage Advisers LLP
Sl

UGS AT b |

—Sr:
No.

Branch
Office

—

BO—
Karab,
Mathura

2. TLEDU
3. 28.08.2023

AITOTyOU the under mentioned Securities are nereny Informed
to each of you separately by speed post dated below mentioned date but the notice was redeemed un-served. Hence each of you are hereby called upon to take notice to pay jointly and
severely the outstanding amount detailed below, within 60 days from the date of this publication failing which bank will proceed against the below mentioned properties detailed below.
within 60 days from the date of this publication failing which bank will proceed against the below mentioned properties us 13(4) of the said Act. Needless to mention that this notice is
addressed to you without prejudice to any other remedy available to the bank. The borrowers & guarantors in particular and public in generalis hereby cautioned not to deal with the
property mentioned below and any dealing with these properties will be subject to the charge of Punjab National Bank for the amounts and interest thereon.
Please take notice that in terms of section 13(13) of the said Act, you shall not, after receipt of this notice, transfer by way of sale, lease or otherwise (other than in the ordinary course of
business) any of the secured assets above referred to, without prior written consent of the Bank. You are also put on notice that any contravention of this statutory injunction/restraint, ag
provided under the said Act is an offence. If for any reason, the secured assets are sold or leased out in the ordinary course of business, the sale proceeds or income realised shall be
deposited/remitted with/to the Bank. You will be liable to render proper account of such realization /income. Please comply with this demand under this notice and avoid all
unpleasantness. In case of non-compliance, further needful action will be resorted to, holding you liable for all costs and consequence.

t-Account-Number,2:Nature-and—
amount of Facility, 3.Date of Demand
Notice 4.0utstanding Amount (Rs.)

4. Rs.15,28,657.50/- (Rupees Fifteen lakh
Twenty Eight thousand Six hundred
Fifty Seven and Fifty Paisa only)

D) puno
woiw & gltE ...the name you can BANK upon!

[l GOVERMMENT OF MOLE DWDERTACHG]
DU

dattne dan

as Inftiated proceedings against eacn of you under the

WWW.FINANCIALEXPRESS.COM

FINANCIAL EXPRESS

UWGE Udlid | Vil UdUU

Ay,

. Office: S 'V' .; it l\;ld ‘- ’
SLTIETIINLITI g oric: Sal vina, Opposite Matan Palace

Aligarh, 202001 Email: cs8183@pnh.co.in

A AcClanathe notice ortne Actsen

Address: H.No. 231, Narsipuram Ronchi Banger Behind Blue Bird
School Thanarrefinery karab U.P 281204
2) Seema Saraswat W/o Krishna Kant, Address: i) H.No. 231
Indrapuram Aurangabad Sadar Bazar Mathura U.P 262401
ii) 40 K Nandpur Narkatapa Tehsil Bazpur Thana Bazpur District Udham
Singh Nagar Uttarkhand 262401
3) Krishna Kant S/o Jaydev Sarswat, Address: i) H.No. 231
Indrapuram Aurangabad Sadar Bazar Mathura U.P 262401
ii) 40 K Nandpur Narkatapa Tehsil Bazpur Thana Bazpur District Udham
Singh Nagar Uttarkhand 262401

Name-&Address-of-the
Borrowers / Guarantors

Detait-of-Secured-Assets—

nt,

Alt-the—part-and-Parcet-of Property-in—thg
Name of Krishna Kant Sarashwat S/o Jaidey
Saashwat situated at Part of Khasara No. 53
Nai Puram Colony Ranchi Banger Tehsil &
District Mathura admeasuring 200sgmtr
Having Boundaries as under:

East: Road 30 Ft Wide, West: Plot No. 226
North: Plot No. 232, South: Plot No. 230

mmmmmmw

D reand Notice ard secusily offered towards

.. DEMAND NOTICE
Linder Section 13(2) of e Secuntisation And Reconstruction of Financial Assets And Enforoemend of

Securily nberest ot 2002 (the said Act ) read wilk Buba 311) of the Setunly Inbensst (Enfarcemnent) Rubas,
2002 [the said Rufes), Inexercisa of powers conferred undar Secion 13(12) of the said A1 read with Fuls
3 of the said Rules, the Aulbansed Othicer of IFL Harme Finance Lid (MFL HFL) { Formaiy known as Inda
Indabine Housing Finarce Lid.) has issuad Demend Motices undar saction 1342) of the said Act, caling
upanthe Bomowans), bo rapay the armounl mentioned in @e nespective Demand Molices| eswed to em,
I copnieclion with above, notics is haraby given, oncs again, 1o the Bomawans) bo pay within B0 days from
the pblcaton of his ralicg, the ameunls indcated henein bk, Bgeher with further irlerast from the
daiais} of Damand Matice lil the date of paymant. The detail of theBarmower(s), amount due &= on date of

re payen el of knan amaun! areas undes;-

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF CONTEMPORARY EXPORTS LLP

Description of secured
assel (Immovable property)

Identification No. of corporate debtor

Hami of the Demand Motice
Borrowers). Date & Amount
{Guarantar [E:l m.&p‘z{ln

ir.

Chetan, Mrs. |H5, 12482541
Anuvradhe Rajput, Mrs.
Margu, Mr. Margsh
¥umar |Prospect Mo
03123

T Hundred ard
| Sixby Four Only]

| (Fupees Twelva Lakh
Ferty Eighl Thousand

Admeasuring {in Sg. FL)

590,00, 566.90

All That Piece And Parcel O The Propery Being: Lirit Mo
B, Ground Floar, Block 8-1, New Sakel, Phased, Vilage
Abculzpur, Meerut - 250001 | Usiar Pradesh, Area
Properly Type
Super bult up area, Campet aren, Property  Area 6

\VAN DA [] A M
Dateof incorporatiomof Corporate Debtor ——|—09:08:2017
4 Authority under ?Vh'rtn corporate debtor 1§ e Delhi
incorporated / registered
No. 7 Limited—tiabiii
4 corporatefdemtity W Aak2708

o

Address of the Registered office and Principal
office (if any) of Corporate Debtor

C-536, 15" Floor, Defence Colony, New Delhi-110 024,

tnsolvency commencement date-in respect of

Corporate Debtor |

20.09.2023 (Recd. On 23.09.2023)

Estimated date—of —closure of —insolvenc

the sald Berrowers fall to make: payment ia IIFL HFL a5 aforesald, IFL HFL may procesd against the abowe
secured assets under-Section 1312} of the said Act and the appliceble Rules, enfirely & the risks, costs
and consequences of the Bomowers. For further detals please confact o Authorized Officer at Branch Cffice;
IIFL HFL FK-01,%5t FlaorSter Plaze Mear Bachcha Park, Begum Bridoe Road Mesnd - 260001 0r g

Corporate Offica L Towear, PlotMa, 58, Udyog Vihar, Phe IV Gurgaon, Hanara,

Place: Maerut Data: 25092023

3di- Authonsed Officer, For HIFL Home Finance Lid

~l

resolution process

Professional Acting as Interim Resolutio
professional

Name & Regn.No. ot the Insolvency Neeraj Kumar Jain

18.03.2024

IBBI/IPA-001/IP-P02354/2021-2022/13615

Address and e-mail of the interim resolution

O

professional, as registered with the Board

RP114, Maurya Enclaves, Near TV Tower, Pitam Pura,
New Delhi-110 034,
neerajjainus@gmail.com

Place: Delhi
Date: 25.09.2023

Aditya Ghash
Designated Pariner
DFIM: 01243445
Address: Flat No. 5254, The Magnolias,
Golf Course Read, DLF Phase 5 OLF QE,
Haryana, India-122002

FORM G - INVITATION FOR EXPRESSION OF INTEREST FOR
M./s OVRVIEW TECHNOLOGIES PRIVATE LIMITED
Earlier OPERATING IN [SOLAR ENERGY SECTOR]

AT 4073, MOV AFARTMENTS, DWARHKA . SECTOR-Z, NEW DELHI-110075
[Under Regulation J8A (1) of the Insolvency and Bankruptcy Board of India
{Insclvancy Rasolution Procoss for Corporate Porsons) Regulations, 2016)

RELEVANT PARTICULARS

Marme of the comporate debbor Owvrvlew Technologies Private Limdtod
along with PANDINSLLF Mo G LTRSS 2016FTC 2000238
| {Hereinafter referred 10 as “CO') :

4073, Jov Apartments, Dwarka, Sector 2,
| R Dialhl-1 10507 5

Ko infermation Dy Suspandead BManagesnant
| Mo information by Suspended Management

GENERAL NOTICE
[Pursuant to rules 17(4) of the Limited L
Liability Partnership Rules, 2004)
Advertisement te be published in the
newspaper for change of registered office
of the LLP from ene state to another
Before the Central Gavernment
Registrar of LLP (HCT of Dedhd),
4th Flaar, IFC] Tawer, Hehra Place,
Hew Delhi-110019
I the matter of the Limited Liabity Parinership
Act, X008, read with Rula 17 [4) of the Limied =P
Liakiity Partnership Rules, 2008 i

7. | Humber of emplyees, workmen | No Information by Suspended Management
AND , 8. Further detais mcluding last | Details can be obtained by sending email 1o
In the matier of H'“':“E'EE Ventures LLP {LLPIN, available financial stalements cirp.otpl22 Foutlook.com
AAN-GIBT) hewing its regisierad offica at BOT, [with sehedules) of two years csprassan@Egmall.com
Wew Delhi House, Barskhamba Road,

ligts of craditors, rmlevant dates
Connaught Place, New Debhi-110001 ("LLF}, for subsagquent events of the
Pelitioner | process are avallable at
Matica is heraby given io the Ganeral Public that 8, | Eliglbility for resolution
the LLP proposes 1o make application to the j';";'};';‘l’l'; e B
Cantral Governmant undar Fule 17 of tha Limided =k H SRR
Liability Partnership Rules, 2009 seeking

| Address of the regstered office

k

LIRL of websile
U Details of place where majority
| of fowed assets e iooated
Instalad capacily of main
products; servces
&, Quantity and vakss of main
produchsy” sandces sokl in st

Eals

[ Mo infermation By Suspanded Managemeant

ch

| Mo information by Suspended Management

Ddails can be obtained by sanding email 1o
cirp.otpl22 Boutlook.com
csprassan@gmalloom

_evailable et

s 10 Last date | seipt of | Tuesday, Dotober 10, 2023
confirmatan of ateration of the LLP Agreemant mirmimni.r:];:i; i '
af tha LLP in tarms of the cansent provided by 11, Date of isswe of provisional B0 | Friday, Octobar 20, 2023
tha pariners of LLP to enable the LLF 1o change of Preapactive resobulinn
1= ragizterad offica from the "NCT of Delhi® to the applicanis
“State of Haryana®. 12 Last date for subrisssaen of | Wadnasday, Getober 25, 2023
Ay person whose imbenest i ikely b ba afecied _objections 10 provisions] list | R

13 Date of ismoe of fnal (s of Saturday. Movember 4, 3023

by the proposad change of the ragistenad affice
af the LLP may deliver or cause to be defivared
ar sand by registered post of hister objection
supportad by an affdavit stating the nature of
histher infarest and the grounds of cpposition to
tha Ragistrar of LLPs {(MCT of Dedhi) and also a
copy 1o the apphcant LLP at its ragisterad offica
at the address menfianad above, within 21
[Twenty-Ong) days from tha date of publication
af thiz natica.

| prospective raselution applicants|
14, Date of isswe of infermation
me=morandum, evaluation matrix |
and raquast for resslution plans
It prospective rasodetion
applicani=s
Last date for submissaon of
_resolution plans |
16, Process armail id o submat EOQI

Date :25.00.2023
Plaoe : Delhi

Thuraday, Novemisr B, 2023

15,

| Saturday, December 9, 2023

clrp.ul:pll?ﬁmrt'ii:nk.cm, nlpr:u.ﬂanlﬁlgmul'l.mm

For and on bahaif of

Homage Vemtures LLP i

Prassan Mavin Kumar Sinha

Edi- Resclution Professional

Place: Delkd Aditya Ghosh Oyrview Technologies Private Limited
Data: 25062033 I:Iulgﬂa!td Partmar Commursication Addeess of Resalution Professeonsl
DFIN: 01243445 F-2428, ARD Floor, Mear Mangal Bazar, Lasrmi Magar, Mesy Dalin -110092

Email: cirpoipd 2 2@ outloos.com, CEprassanSEgmail.com

Address: Flat No. 525A, The Magnolias, Contact : 8447139978

Gol Course Road, OLF Fhase 5 OLF QE,
Haryana, India-122002

3 | Mr. Ganesh Shankar Sharma & Mrs. Rani

201

Sharma, both at: Plot Mo 481 Kanchan Nagar,
Shuklaganj Unnao, Urban, Uttar Pradesh, India -

as a NPA on 30-07-2023

Ale Ho, UP/ENPIKANPIAOODD0 1098
Loan Accounts have been classified

Demand MNotice Dated
25-08-2023

Amount Qutstanding
¥10,11,706/-
as on 22-08-2023
+ interesi + Legal Charges

Property i.e. "Arazi" No. 110 (Minjumla),
admeasursing 69.70 square meters,
situated at Majhra, Peeparkheda,
Ehatmali, Pargana Hadaha, Tehsil &
District Unnao Area admeasuring 69.70
5. Meters, Bounded as: East - Field of
Kandhal, West-Passage, MNorth —Fiald of
Chhotey Lal, South -"Arazi” of seller

Mawabganj Kanpur, Uitar Pradesh, India

Khyora Bangar Mawabgan] Kanpur Magar,
- 206002

as a MPA on 30-07-2023

Alc No, UPTENPKANPIADDDDDT162
Loan Accounts have been classified

Damand Motice Dated
25-0E8-2023

Amount Outstanding
¥ 16,05,744/-

as on 22-08-2023
+ interasi + Lagal Charges

Property ie. Mauza - Khyora Banger,
Kanpur Nagar, House No. 143A situated at
Khyora Bangar, Kanpur MNagar,
measuring 167.22 Sq.Mir., Bounded as :
West-Rasta, North - Plot of Babu Singh,
Marash Singh and House of Pram Ballabh
Joshi, South - Plof of Ram Bharosey

5 | Mr. Ajay Kumar, Mrs. Rekha Tiwari & Mrs. Priti

208001

Tiwari, All at: House No. 460 Dhauri Kanpur Nagar,
Kanpur, Urban, Kanpur, Uttar Pradesh, India -

as a MPA on 30-07-2023

Afc Mo, UP/KNFIKANP/ADDDDD1459
Loan Accounts have been classified

Demand Motica Dated
25.08. 2023

Amount Outstanding
¥8,62,776/-
as on 22082023
+ interest + Lagal Charges

Property i.e. Mauza-lbrahimabad Unnao
Ander Nagar palika, Pargana, Tehsil and
District Unnao Plot No. = A residential plot
no. 21 measuring 124 Sg. Mir. Situated in
arazi no. 21 village lbrahimabad Unnao
Ander Nagarpalika, Pargana, Tehsil and
District Unnao Address-lbrahimabad
Unnao Ander Nagar palika, Pargana,
Tehsil and District Unnao, Area - 124
S5q.Mt, Bounded as: East-Rasta 18 feet
Westl-Other's house Morth -Rasta 18 fest
South -Other's phot

The above mentioned Borrowers | Guarantors are advised (1) To collect the original notice from the undersigned for more and complede
details and (2) To pay the balance outstanding amount interest and costs eto, within 60 days from the date of notice refermed to above fo

avoid further action under the SARFAES] Act

Dated : 23-08-2023, Place : Kanpur

Authorised Officer, HINDUJA HOUSING FINANCE LIMITED

financi“. ep. .in

NAINITAL BANK

Branch - A-78/79, Subhash Nagar Shopping Centre, Bani Park, Jaipur- 302016, Ph. 0141-2281557

DEMAND NOTICE

NOTICE UNDER SECTION 13(2) OF SECURITISATION AND RECOMSTRUCTIOM OF
FINANCIALASSETS ANDENFORCEMENT OF SECURITY INTEREST ACT 2002

All the borrowers/guarantors/co-obligants mentioned herein below are notified that
loan(s) availed by them from The Nainital Bank Ltd., A-78/79, Subhash Nagar Shopping
Centre, Bani Park, Jaipur- 302016 branch isfare NPA/s. The demand notice u/s 13(2) of
the SARFAES| Act. 2002 sent through Registered Post/Courier have been received/
returned undelivered. We indicate our intention of taking possession of secured
securities whose brief are mentioned below as per section 13(4) of Act in case of their
failure to pay the amount mentioned along with future interest and charges within &0

1) Name & Address of Borrowers/Guarantors

1. The Vision Computers (Proprietorship/Bormrower) through its Proprietor Mohammed
Tosif 5/o Manzoor Ahmed Registered Office at Plot No. 132, Pentar Colony, Mahari Ka
Maka, Shashtri Nagar, Jaipur, Rajasthan-302016. Also at : Shop No. 5, Plot No 1619, Khejro
Ka Rasta, Chandpole Bazar, Near Dungri House and Raisar, Plaza, Indra Bazaar, Rajasthan-
302001. 2. Mohammed Tosif 5/o Manzoor Ahmed (Proprietor/Borrower), R/o Plot No,
132, Pentar Colony, Nahari Ka Naka, Shashtri Nagar, laipur, Rajasthan-302016.

3. Rubina Bano W/o Roshan Khan (Guarantor), R/o Plot No. A-80, Major Shaitan Singh
Colomy, Amanishah Road, Shashtri Magar, Jaipur, Rajasthan-302016. Also at : Plot No. 29-B,
R.K. Nagar, Shiv Nagar, Police Line, Ladpura, Kota, Rajasthan-324001. 4. Roshan Khan 5/o
Babu Khan (Guarantor), R/o Plot Mo. A-80, Major Shaitan Singh Colony, Amanishah Road,
Shashtri Nagar, Jaipur, Rajasthan-302016. Also At : Plot No. 29-B, R.K. Nagar, Shiv Nagar,
Police Line, Ladpura, Kota, Rajasthan-324001.

(Issued Demand Motice dated 04.08.2023 for Rs. 51,05,948.00 (Rupees Fifty One Lakh
Five Thousand Nine Hundred Forty Eight Only as on 03.08.2023) (plus future interest &
other expenses thereon with effect from 04.08.2023) less recovery, if any.

Brief details of Property hypothecated/Mortgaged : All part and parcel of Residenttial Flat
admeasuring 234 5q Yards situated at First Floor of building constructed on Plot Mo A-60,
Major Shaitan Singh Colony, Shastri Magar, Jaipur-302016 duly registered in the name of
Roshan Khan 5/o Babu Khan in the office of the Sub Registrar, Jaipur-l on 20.06.2011 at
Book No 01, Zild No 723 on Page No 4 at Serial No. 2011052007119 and in Additional Book
Mo 01, Zild No 2877, Page No 36 to 47 having the following boundaries: North: Plot No A-
&0-A, South: Southern part of Plot Mo A-80, East: Plot Mo A-60-1, West: Plot No F-58.

(2) Name & Address of Borrowers/Guarantors

1. M/s New Wear well (Borrower), through its Proprietor Mano] Swami 5/o Tarachand
Swami, R/o 20 A, Narayan Magar Vistaar, Near Uttsav Bagh, dadi Ka Fatak, Jhotwara, Jaipur -
302012. Also at : {i) 5-1, 5-2, Virandavan Complex Central Spine, Vidhadhar Magar, laipur,
Rajathan 302023 2. Manoj Swami 5/o Tarachand Swami (Proprietor), R/o 204, Narayan
Magar Vistaar, Near Uttsav Bagh, dadi Ka Fatak, Jhotwara, Jaipur-302012.

3. Kumar Naveen 5/o Sudhir (Guarantor), /o C-5, Appolo Apartments, Sector 3, Vidhyadhar
Magar, Jaipur, Rajasthan-302039, 4. Vikash Tatadi 5/o Rajendra (Guarantor), B/o H.No, 62,
Purani Chungi, Ajmer Road, Ashok Nagar, Mear Noble Public School, Jaipur-302019.

(lssued Demand Notice dated 02.08.2023 for Rs, 14,80,373.64 (Rupees Fourteen Lakh
Eighty Thousand Three Hundred Seventy Three and Paisa Sixty Four Only as on
01.08.2023) (plus future interest & other expenses thereon with effect from 02.08.2023)
less recovery, if any.

Brief details of Property hypothecated/Mortgaged : Plot Mo. B-21 Bodhiratnam Vihar,
Village Renwal, Tehsil Phagi, Jaipur surrounded by East :Road, By west : Plot No. B-7, By
Morth : Plot No. B-20, By South ; Plot No. B-22, Residential Plot area 200 Sq. Yards, Lease
deed is duly registered in the office of Sub- Registrar Phagi ( Jaipur) and duly recorded in
Book MNo. 1, Zild No.380 on Page 149 at 5. No. 201803284100243 dated 24.01.2018 and
copy in additional Book No. 1 Zild No. 1324 on Pages 400 to 407,

The borrowers/guarantors are advised to collect undelivered original notice(s)
addressed to them from our A-78/79, Subhash Nagar Shopping Centre, Bani

Park- 302016 branch and pay the amount outstanding with interest and their
costs within 60 days from the date of this publication to avoid further action

under the Act.
Date : 25.09.2023 Authorized Officer

Place : Jaipur, Rajasthan
o0 ©

Correspondance Address™
Add. & e-mail to be used for correspondence 158/1, Gwalior Road, Opp. Baikunthi Devi Girls College}
with the interim resolution professional Baluganj, Agra-282 003.
contemporaryexportscirp@gmail.com

i 09.10:2023

["Name The Class(es) manufacturing Fur

Classes of creditors, if any, under clause (b) of Nic2 Digit. Manufacture of Wearing Apparels

12 sub-section (6A) of section 21, ascertained by Nic4 Digit. Manufacture of Wearing Apparel,

the Interim Resolution Professional Except Fur Apparel

Nic 5 digit. Manufacture of Wearing Apparel N.E.C

10

1

—_—

Lastdate for submission of claims

Names of Insolvency Professionals identifiedt
13 act as Authorised Representative of creditors N.A.
in a class (Three names for each class)
(ay Refevant Forms and Relevant forms are available at:

14 (b) Details of Authorized Representatives are hitps://ibbi.gov.in/en/home/downloads.
available at: Not Available

Notice is hereby given that the National Company Law Tribunal has ordered the commencement of :
corporate insolvency resolution process of the Contemporary Exports LLP on 20.09.2023.
The creditors of Contemporary Exports LLP are hereby called upon to submit their claims with proof or}
or before 09.10.2023 to the interim resolution professional at the address mentioned against Entry No. 10
The financial creditors shall submit their claims with proof by electronic means only. All other creditor
may submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the Entry No. 12, shall indicate its choice o
authorized representative from among the three insolvency professionals listed against Entry No. 13 tq
act as authorized representative of the class [specify class] in Form CA. Not Applicable.
Submission of false or misleading proofs of claim shall attract penalties.

Name and Signature of Interim Resolution Professional :

sd/
NEERAJ KUMAR JAI
Interim Resolution Professional
IBBI/IPA-001/1P-P02354/2021-2022/1361
EMAIL : contemporaryexportscirp@gmail.co
For Contemporary Exports LLP (In CIRP

Date & Place : New Delhi, 25.09.2023

Form No. 3
[Sea Regulation-15 (1)(a)] / 16(3)
DEBTS RECOVERY TRIBUNAL, CHANDIGARH (DRT 2)
15t Floor SC0 33-34-35 Sector-17A, Chandigarh
(Addifional space allctted on 3rd & 4th Floor also)
Case No.: DASS02021
Summons under sub-section (4) of section 19 of the Act , read with sub-rule (2A)
of rule 5 of the Debt Recovery Tribunal {Precedure ) Rules, 1953,
Exh. No.:19588
KARNATAKA BANK LIMITED
Vs
MR VERINDER KUMAR CHHABRA
To,
1) MIS UMAUTOCOMP PRIVATE LIMITED THROUGH ITS MANAGING
DIRECTOR, HAVING ITS REGISTERED ADDRESS AT 806, DEVIKA TOWER,
& NEHRU PLACE, NEW DELHI — 110019, CIN NO, U35200DL2016PTCA605
EMAIL ID UMESDSCRUMGROUP.IN
2] M/S UNITECH MACHINES LIMITED, BEING REPRESENTED THROUGH
LIQUIDATOR HAVING ITS REGISTERED ADDRESS AT 806, DEVIKA TOWERS,
6, NEHRL PLACE, NEW DELHI - 110018 CIN NO, U343000L1986PLC023498
EMAIL ADDRESS: UMSDC@THE-UMGROUP.COM
CORPORATION BANK (MOW MERGED INTO UNION BANK OF INDIA)
HAVING ITS REGISTERED ADDRESS AT PANDESHWAR MANGLA DEVI
TEMPLE ROAD, MANGALORE, KARNATAKA - 575001, Also At.
CORPORATION BANK (NOW MERGED INTO UNION BANK OF INDIA) HAVING
ADDRESS AT UNION BANK OF INDIA, STRESS ASSET MANAGEMENT
BRANCH, M-93, CONNAUGHT CIRCUS, NEW DELHI-110001. NEW DELHI,
DELHI-110001
4) STANDARD CHARTERED BANK., THROUGH ITS AUTHORIZED
SIGNATORY/BRANCH MANAGER HAVING ITS REGISTERED ADDRESS AT
MNARAIN MANZIL-Z3, BARAKHAMBA ROAD, NEW DELHI - 110001
5) ICICI BANK LIMITED THROUGH ITS AURTHORIZED OFFICER/BRANCH
MANAGER, HAVING ITS REGISTERED ADDRESS AT ICIC| BANK TOWER,
MEAR CHAKLI CIRCLE, OLD PADRA ROAD, VADODARA [GLURAT) 390007
Also AL ICICI BANK LIMITED THROUGH ITS AUTHORIZED OFFICER/BRANCH
MAMAGER, HAVING ADDRESS AT NBCC PLACE, BHISHMA PITAMAH MARG,
PRAGATI VIHAR, LODHI ROAD, NEW DELHI - 110003
&) STATE BANK OF INDIA, BEING REPRESENTED THROUGH ITS BRANCH
MAMAGER HAVING ITS REGISTERED ADDRESS AT 11, PARLIAMENT STREET,
NEW DELHI - 110001 Also Afl. STATE BANK OF INDIA, BEING REPRESENTED
THROUGH TS BRANCH MANAGER, BRANCH ADDRESS AT COMMERCIAL
BRANCH, 6TH FLOOR, MAIN BRANCH BUILDING, 11, PARLIAMENT STREET,
NEW DELHI - 110001, NEW DELHI, DELHI - 110001
IDBI TRUSTEESHIP SERVICES LIMITED, BEING REPRESENTED THROUGH
ITS AUTHORIZED SIGNATORY HAVING ITS REGISTERED ADDRESS AT ASIAN
BUILDING, GROUND FLOOR, 17 R, KAMANI MARG, BALLARG ESTATE,
MUMBAI - 400001. Also At. IDBI TRUSTEESHIP SERVICES LIMITED, BEING
REPRESENTED THROUGH TS AUTHORIZED SIGNATORY BRANCH ADDRESS
AT JH, VIRJANAND MARG, VIKASPUR, NEW DELHI - 110018 NEW DELHI,
DELHI - 110018
BANK OF INDIA, BEING REPRESENTED THROUGH ITS AUTHORIZED
SIGHNATORY/BRANCH MANAGER HAVING ITS REGISTRED ADDRESS AT
BANDRA KURLA COMPLEX., MUMBAI Also At. BANK OF INDLA BEING
REPRESENTED THROUGH ITS AUTHORIZED SIGNATORY/BRANCH
MAMANGER BRANCH ADDRESS AT: NEW DELHI LARGE CORPORATE
BRANCH, 10TH FLOOR, CHANDERLOK BUILDING, 36, JAMAPATH, NEAR
TOLSTOY MARG, OPPOSITE IMPERIAL HOTEL, NEW DELHI = 110001 NEW
DELHI, DELHI - 110001
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SUMMONS
WHEREAS, OA380V2021 was listed before Hon'ble Presiding Officer/Registrar on
12/06/2023,
WHEREAS this Hon'ble Tribunal is pleased o issue summons! nofice on the said
Application under section 19(4) of the Act, (0A) filed against you for recovery of debis of
Rg. 18206482214/ | application along with copies of documents etc. annexed).
In accordance with sub- section [4) of section 19 of the act, you, the defandants are
diracted as under -
(] toshow causa within thirty days of the service of surmmaons as Lo why relief prayed for
should not be granted;
(ii) te disclose particulars of properties or assets other than properties and assels specified
by the applicant under serial number 34 of the oniginal application;

assefs and properiies disciosed under serial number 34 of the original application, pending

hearing and dizposal of the application for attachment of properties;

(i} yiou shall not fransfier by way of sale, lease or otherwise, except in the ordinary course

of his business any of the assets ower which security interest is created andlor other aszels

and properties specified or disclosed under sarial number 34 of the origénal application

without the prior approval of the Tribunal;

(v} wou shall be liable 1o accownt for the sale proceeds realised by sale of secured assats

or othver assels and properties in the ordinary course of business and deposit such safe

procesds in the account maintained with the bank or financial institutions holding securnty

Interest over such assats

You are also directed 1o file the written staterment with a copy thereof fumished to the

applicant and to appear before Registrar on 0601002023 at 10:30 AM. failing which the

application shall be heard and decided in your absence.

Given under my hand and the seal of this Tribunal on this date : 0470872023, pia

L

Signature of the Officer Authorised to issue summons.

Mote; Strike out whichever is not applicable,

New Delhi



